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GOVT. OF NCT OF DELHI
DIRECTORATE OF HIGHER EDUCATION

BT . ...'.-‘_ '.l,-- d
E BLOCK, MUNI MAYA RAM MARG, PITAMPURA, DELHI-11( ml
(Directorate of TTE Compound)

F. No. 5(108)/Delhi Vidhan Sabha/2020/ |3 7 Dated: Q1| 0.3“.]- 158 ' -

The Deputy Secretary (Question Branch), .

Delhi Legislative Assembly Secretariat,
Old Secretariat,

Delhi-1100054.

Sub: Reply of Vidhan Sabha Question (Starred) No. 01 listed for 24.03.2022.

Sir,

With reference to your letter No. F.11(B1)VI/2020-25/V SS/Q.B./2889 dt. 14.03.2022 on

the above referred subject, I am directed to forward herewith the reply of Starred Question No.
01 raised by Sh. Jai Bhagwan, Hon’ble MLA listed for 24.03.2022 for further necessary action at

your end. [
This issue with the prior approval of Competent Authority/MoHE

Yours faithfully,

Encl: A/a (AK. Shamla) : |
Deputy Dirﬁctﬂrmﬁﬂ
Dte. of nghmi Educaﬁm
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